CENTRAL ADMINISTRATIVE TRIBUNAL, JABALPUR BENCH, JABALPUR

Original Application No. 702 of 2002

Jabslpur, this the 2nd dey of April 2003.

Hon'ble Mr. R.K., Upadhyaya - Member indmnv.)
Hon'ble Mr. A.K. Bhatnagar « Member Judicial)

1. Purshottam Purnia, son of
shri Khuman Singh Purnia,

2. Gyan Singh Purnia, son of
shri Salakram Purnia,

3. Sunil Kumar Thakur, son
of Shri Ramesh Kumar
Thakur, All resident of
Gram Nakota, Newari,
Sohagpur, M.P. AppLICANTS

(8y Advocats - Shri Greesham Jain)
Versus

1. Union of India through
Secretary Ministry of Defence
New Dslhi.

2. Director General of
Ordinance Services, MGO
Branch, Army Headwuarter
DHQ PO New Delhi.

3. The Commanndant Central
Ordinance DEPOT
Ordinance Depot,
Jabalpur.,

4. Lisutenant Colonel D.R.
singh, the Chief
Administrative Officer,
C0D Jabalpur, presently
Posted as Deputy
Commandant 5-F00,
Gauhati, Assam c/o 56APO. RESPONDENTS

(By Advocate - P, Shankaran®Gfor official respondents)
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v R..K. Upadhyaya, liember (Adrnv.e) =

The learned counsel of the applicants seeks
permission to withdraw the present OA with liberty to

file a fresh duly constituted OA in accordance With lawe.
as withdrawne.

permission as asked for is allowed. This ca is disnﬁsseg/
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